FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

OF ATTENTION OF TH 'AKEHOLDERS
HiEL ) IMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor NYS GRANITES IMPEX PVT LTD

2. |Date of incorporation of | 28" February 2012
corporate debtor

3. | Authority under which corporate | Registrar of Companies, Bengaluru,
Debtor is incorporated /| Karnataka

Registered
4. | Corporate Identity Number (CIN) | U74999KA2012PTC062761
of Corporate Debtor
5. | Address of the Registered Office | Reg. office: No. 3603, Ward No. 5,
and Principal Office (if any) of | New Kotwal Peth, llkal Hungund
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3. |cins mHTUs emsbhicisonnt

U74999KA2012PTC062761

Sacomectsd Bgled: #3603,

7. |Liguidation commencement | 30" May 2025
date of the corporate debtor
8. |Name and registration number | Ranjana Singh

of the insolvency professional | IBBI/IPA-002/IP-N01181/2021-
acting as Liquidator 2022/13968

9. |Address and e-mail of the | Ranjana Singh

liquidator, as registered with the | Second Floor, No.53/7, Near Anjaneya
Board Temple Street, Yediyur, 6" Block
Jayanagar, Bengaluru- 560070

Email: ranjana@beleyur.com

10. | Address and e-mail to be used | Ranjana Singh

for correspondence with the | No, 428,19" B Cross Road,3" Block,
liquidator Jayanagar, Bengaluru - 560 011

Tele: 080 26540193

Email: nys.cirp@gmail.com

11. | Last date for submission of | 3 July 2025
claims

Notice is hereby given that the Hon'ble National Company Law Tribunal, Bengaluru
Bench has ordered the commencement of the liquidation of NYS Granites Impex
Private Limited on 30.05.2025. (Order copy uploaded on 3“ June 2025)

The stakeholders of NYS Granites Impex Private Limited are hereby called upon to
submit their claims with proof, on or before 3" July 2025, to the liquidator at the
address mentioned againstitem 10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder during the corporate insolvency resolution
process under the Insalvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016, shall be deemed to be
submitted under Section 38.

Dated 6" June 2025
Place: Bengaluru

Sd/- Ranjana Singh, Liquidator
NYS Granites Impex Private Limited under Liguidation

Corporate Debtor lkal — 587125 Karnataka
6. |Date of closure of insolvency | 30" May 2025 6.
resolution process 30:e she 2025

3055¢ soe 2025
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The public announcement was published

newspapers:-

on 07.06.2025 in the following

» Prajavani (Kannada) all Karnataka Editions
» Deccan Herald (English) all Karnataka Editions
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PUBLIGC ANNOUNCEMENT
(Hegulstion 12 ol the Insolvency and Bankruptey Board ol India
(Liquidalion Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
NYS GRANITES IMPEX PRIVATE LIMITED

2)
J)

4)
5)

e e —
l RELEVANT PARTICULARS

6)

_-Hnmn ol corporate deblor

NYS GRANITES IMPEX PVT LTD 7)

[ 2 |Date of Incorporation of
corporate deblor

28" February 2012 B)

Authority under which corporale
Debtor Is Incorparated /
Registered

Registrar of Companies, Bengaluru,
Kamataka

Corporate Identity Number (CIN)
of Corporate Debtor

U74999KA2012PTCO62761

Address of the Registered Office
and Principal Office (if any) of
Corporate Debtor

Req. office: No. 3603, Ward No. 5,
New Kotwal Peth, likal Hungund
lkal - 587125 Kamataka

o

Date of closure of insolvency
resolution process

30" May 2025

Liguidation commencement
date of the corporate debtor

30" May 2025

Name and registration number
ol the insolvency professional
acting as Liquidator

Ranjana Singh
IBBLTPA-002/1P-NO1 181/2021-
2022/13%68

Address and e-mail of the
liguidator, as registered with the

Ranjana Singh
Second Floor, No.53/7, Near Anjaneya

ent

Board Temple Street, Yediyur, 6" Block

Jayanagar, Bengaluru- 560070

i
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Email: ranjana@beleyur.com
Ranjana Singh

No. 428,19" B Cross Road,3" Block,
Jayanagar, Bengaluru - 560 011
Tele: 080 26540193

Emall: nys.cip@agmail.com

a" July 2025

Address and e-mall to be used
for correspondence with the
liquidator

10

11, | Last date for submission of

claims

Notice Is hereby given that the Hon'ble National Company Law Tribunal, Bengaluru
Bench has ordered the commencement of the liquidation of NYS Granites Impex
Private Limited on 30.05.2025. (Order copy uploaded on 3" June 2025)
The stakeholders of NYS Granites Impex Private Limited are hereby called upon to
submil their claims with proof, on or before 3% July 2025, to the liquidator at the
address mentioned againstitem 10.
The financlal creditors shall submit thelr claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
glectronic means.

Submission of false or misleading proofs of claim shall attract penalties.
In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder during the corporate insolvency resolution
process under the Insolvency and Bankruptcy Board of india (Insolvency Resolution
Process for Corporale Persons) Regulations, 2016, shall be deemed 1o be
submitted under Section 38.

Dated 6" June 2025 Sd/- Ranjana Singh, Liquicator
Place: Bengaluru NYS Granites Impex Private Limited under Ligudaton
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